IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERAB
' AT HYDERABAD.

0.A.NO.446/96.

AD BENCH

Date of order : Q-L-1996.
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G.Suryanarayana Murthy .« Applicant
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l. The Comptroller &
Auditor General of India,
10, Bahadurshah Zafar Marg,
New Delhi-110002.

2. The Principal Accountant
General (Audit-I),
Andhra Pradesh,
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Hyderabad. .. Respondents
Counsel for the Applicant «+ Shri I.Dakshina
(Absent)

Counsel for the Respondents «+ Shri G.Parames
SC for IA & AG
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promotion with the knowledge of such condition.
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issued by the Comptroller & Auditor General of
dated 11.3.89, It . is clear therefrom that the
Senior Auditox and.promoted as Supervisor by re
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Officers. The applicant has not been promoted %s Section

Officer and we do not entértain the question as

he could still be eligible for promotion as Ass
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Audit Officer subject to other conditions on thE basis

that the post of Supervisor is eguivalient to th
Section Officer.. Simply because the two grades
pay scales £he question does not arise for cons
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1. The'Comptroller and auditor General of India,
. 10, Bahadurshah Zafar Marg,
New Delhi-2.

2. The Principél Accountant
‘General(audit-1)
A. P Hyderawad.

3.0ne copy to Mr,I,Dakshina Murthy, Advocate, CAT,Hyd,

4. One copy to Mr.G,Parameswar Rao, SC for AG. CAT.Hyd.
5¢ One copy to Library. CAT ,Hyd.
6. One spare COPY.
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